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Phizo’s meeting with P. M.

2551. SHRI JANARDHANA POO-
JARY: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Shri A. Z. Phizo rebel
Naga leader has reiterated his willing-
ness to meet the Prime Minister to
settle naga problems once and for all;
and

(b) if so, Government’s reaction

thereon?
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI DHANIK LAL MAN-
DAL): (a) No, Sir,

(b) Does not arise.
Propusal to streamiine road transpert

2552, SHRI JANARDHANA POO-
JARY: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether there is a proposal to
streamline road transport in the coun-
try; and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
(SHRI CHAND RAM): (a) and (b).
This is a continuous process. As
however Road Transport is the direct
responsibility of the State Govts,
proposals for development in this
scrtor are primarily formulated by
them.

Licences to monopoly houses

2553, SHRI VIJAY KUMAPE N.
PATIL:
SHRI M. KALYANASUNDA-
RAM:
SHRI SHYAM SUNDER
GUPTA:

Will the Minister
be plcased to state:

of INDUSTRY

(a) what is the number of licences
issued by Government during 1977-78
and upto September, 1978 separately
industry-wise state-wise and the
order of investment;

(b) whether it is fact that a large
chunk of the licences issued by Gov-
ernment during the period have heen
cornered by the monopoly houses and
details thereof; and

(c) the names of the monopoly
houses with details of licences issued
to them so far and justification there-

for?
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THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
Two statements showing Industry-
wise and State-wise break-up of num-
ber of Industrial Licences issued dur-
ing the period April 1977, March,
1978 and April-September, 1978 are
enclosed. Data relating to invest-
ments made by undertakings holding
industrial licences is not maintained
centrally in the Ministry of Industry.

(b) and (c). Out of 611 Industrial
Licences issued during the period
April, 1977-September, 1978, 91 In4
dustrial Licences were issued in fa-
vour of undertakings registered under
the MRTP Act, 1969. Details of In-
dustrial Licences, including name of
the party, item of manufacture, ca-
pacity and location etc, are being
published in the “Weekly Bulletin of
Import Licences, Export Licences and
Industrial Licences,” and “Monthly
List of Letters of Intent and Indus-
trial Licences”, Copies of these pub-
lications are available in the Parlia-
ment Library.

Industrial Licences are isdued' to
undertakings registered under the
provisions of Monopolies and Res-
trictive Trade Practices Act within
the ‘framework of industrial policy
presented to Parliament in Decem-
ber, 1977 which, inter-alia clarifies
that the expansion of existing under-
takings and establishment of new
undertakings will continue to be sub-
ject to the provisions of the MRTP
Act.

Statement I
Industrv-wise hreak-up of industrial Licences

issued durine the vear April 1q77—March
1978 and April —September 1078.

April  April
1977 Sept.
March 1978
1978
1 2 T4
Mntalhu gical Indusn ies 49 a
2. Fuels . 2

3. Boilers & Steam Gene-

ratine Plants

(=2 )

. Prime Movers (other

than Electrical Gene-
rators)

. Electrical Equipment 4

. Telecom:munications .

7. Transportation

12.

16.

17.

18.

19.

20.

21.

22.

24.

25.

26.

27.

28.

. Textiles

. Industriz] Machinery |
. Machine Tools

. Agricultural Machiray
. Earth-Moving

Machinery

Misc. Mech. &ang
Industries

. Commercial Office &

Household Equipment

. Medical & Surglcal

Appliances

: Industrial Instruments

Scientific Tnstrumenits

Malhrmducal,_ Survey-
ying & Drawin g
Instruments

Fertilizers .

Chemicals (other than
Fertilizers)

Photographic Raw
Film & Paper

Dye-Stuffs

Drugs & Pharmaceuti-
cals

(including
those Dyed printed
or otherwise pro-
cessed)

Paper & Pulp includ-
ing paper products .

Sugar .

Fermentation

Indus-
tries . .

Food processing Incus-
tries .

Vegetable Qils &
Vanaspati

82

4.
17
29,

11

6~

30

22

28

24
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1 2 3 4 1 2 3 4
29. Soaps Cosmetics & 14. K k .
Toilet Preparations 1 + harnataka 39 16
15. Kerala 17 1
30. Rubber Goods 3 1
6. L.M. & A. Islands
31. Leather, Leather Goods ! stands
& Pickers 10 5 17. Madhya Pradesh . 5 3
32. Glue & Gelatin 1 18. Maharashtra 127 52
33. Glass . 2 1 19. Manipur
. 20. Mizoram
g4. Ceramics . 2 1
21. Meghalaya
35. Cement & Gypsum
Products 7 ! 22. Nagaland
36. Timber Products . 2 2 23. Orissa 1 i
37. Defence Industries . 1 24. Pondicherry
38. Mizc. Industries . 1 25. Punjab 18
. Rajasth
Torar . 426 185 26. Rajasthan 15
— — 27. Tamil Nadu 23 18
Statement 2 28. Tripura
State-wise break-up of industrial Licences 2a. Uttar Pradesh 20 14
issued during the years April 1977 to March :
1973 an! April 1978 to September 1978 30. West Begnal . 2q ('
State _-\;nl Ap;il_to 3 1. State not indicated . 4 2
1977 to tem-
M be - "y -
lg:‘;;:h' 19;8 ToraL . j_li _ 13?_
1 2 3 4
1. Andhra Pradesh 20 6 International racket in l{ramu.m
smuggling from India
2. Andaman & Nicobar . 1
2554. SHRI M. KALYANASUNDA-
3. A-unichal Prad:sh RAM:
4. Assam . . . 2 SHRI R. V. SWAMINATHAN:
5. Bihar . . . 15 8 Wil] the Minister of ATOMIC
6. Chandigarh . ENERGY be pleased to state:
, . (a) whether a probe has been con-
. Dad Nagz 1 . h . .
7. Dadra & Nagar Haveli ducted by intelligence agencies into
8. Dclhi 1 5 a suspected international racket in
Uranium smuggling from India; and
9. Goa Daman & Diu 2 ggling
. (b) if so, the delails and results
10. Gujarat 46 27 thereof?
11. Haryana 19 4
12. Himachal Pradesh . THE PRIME MINISTER (SHRI

13. Jammu & Kashmir

MORARJI DESAI): (a) and (b). Gov-
ernment have already initiaed detaied





